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i IN THE CENTRAL ADMINISTRATIVE TRIBUNALHYDERABAD BENCH:3 :
| AT HYDERABAD
C.pNe, _ 7% OF19%, . Date ef Orderif6-6-1998.
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Betveens
M, Parameshwara Reddy . .Applicant/Applicant 5
and ¢
1., Sri K,Venkateswarlu, '
Senier Divisienal Personnel Officer, ‘(!
Seuth Central Rallway, Guatakal, 3
2, Sri K.M,Rae, The General Manager, o
Seuth Cemtral Railway, Rail Nilayam, .
Secuaderabad,
3. Sri B, Krishnma, ,i
Divisional Railway Manager, 7
Seuth Central Railway, Gumtakal, o,
4, Sri K, Kotaiah, ’g
Senior Divisienal Accowmts Officer, ¢
" : Seuth Cemntral Railway,Gumtakal, il
..Respndents/ReSpand nts ¢
—trt

@ UNSEL FOR THE APPLICANT 3 Mr.P.Krishna Reddy

COUNSEL FOR THE RESPONDB‘NIS:: Mr,K,Siva Reddy -
CURAME .

- . =

THE HON'BLE SRI R,RANGARAJAN, MEMBER (ADMN)
AN D
THE HON'BLE SRI B,S.JAI PARAMESHWAR, MEMBER (JUDL)

(AS PER HON'BLE SRI R.RANGARAJAN, MEMBER (ADMN) )

Neme: for. the Applicant, Sri K.Siva Reddy for
the Respemdents. |



2.  The O.A, Ne.518 ef 1993 was disposed of on 5-5-1995 |
directiag the respendents te ‘pay the applicant iaterest

at the rate ef 12% per annu-m on the amoumts paid te him,

calculatinlg the interest from 25-1-19§5"t0 the acti;al '

date of payment,

3. A reply has been filed im this CoBy In the reply
| it is stated that g5.40,990/- as imterest has beem paid |
te the applicamt amd the details afe given in Mpex\ire.R-i |
to the reply to the C,P, The above interest has beem b
issued by a Cheque bea:_:j.ng Ne .640 298, dated =5—6v-.17997v

drawm on Reserve Bamk of Ipdig,Benbay for Rs,40,990/-

" amd sent te the preéent address of the applicant as } o
furnished by him, N B
4, In view of the abeve, The C,P, is clesed, H

/é.g.mxfpmmm ) ( R RANGARAJAN )

\ Wmm ’2:4} MEMBER (A)

Dated sthiS the 26th day ef Jume,1998 .
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Dictated to stemo in the Open Court
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Coby to:

1. Sri K.venkateswarulu,RdSenior Divisional Personnel Officer,
South Central Railway, Guntakal,

2, Sri X.M.?a0, General Manager, South Central Railuay,
Railnilayam, Secunderabad.

3. Sri B,Krishna, Divisional 2ailuay Manager,
South Central Railway, Guntakal.

4, Sri K,Kotaiah, 3enior Divisional Accounts Officer,

C 7,

-

South Central Railuway, Guntakal,
Dne copy to fr.P.Krishna Reddy,Advocatas, GCAT,Hyderabad,
Gne copy to Mr.K.5iva Reddy,Addl.C63C,0AT,Hydérabad,

One duplicate copy.
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TYPED BY CHECKED BY
COMPARED BY APPROVED BY.

IN THE CENTRAL ADMINISTRATIVE TRISUNAL
HYDERA 83D, BENCH HYDERABHD

THE HON'BLE SHRI R, IANGARAIAN : M(A)

AND

N .
THE HOW'8LE SHRI B.S.JAI,PRRHN%S%URR .
. : ' Mm ()"

DATED: <6 Ke{ ﬁg

OROER /JUDGMENT

NTﬁfﬁTﬁ¥C.P.ND.~E?L214L??.
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ADMITTED A D INTLRIW DIRECTIINS

ISSNED
D C ° closed

DISPOSKD OF UITH_DLRECTIGNS

ALL

0ISMISS
DISMISSEO\AS WI THORAUN
DISMISSED RKOR DEFAULT

0RDERED/REJIRCTED
NO JORDER AS 0 COSTS
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